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0. A. NO. 83/91

NewUelhi, this the 21s t February,1995

Hon'ble 3iri J.?. Sharma, Member(j)

Bon'ble 3hri F. T. Thiruvengadam, Meriiber(A)

Shri Mahipal ^ingh ahati,
ii-l/iectcac 26,

... Applicant
By Advocate: ^hri G.K. A^ggarwal

Vs .

1. Union of I ndi a
through Secretary,
Ministry of Urban aevelopment,
Nirman Bhavan ,New D.^elhi .

2. The Director Gen era 1( ii/orks ) ,
Central Public Works iJ,eptt.
Nirman Bhavan,New Delhi. ... Respondents

By Advocate: a^ri 3. Lall

Q R 0. £ R ( Q^AL)

Hon'ble -ihri J. P. Sharma, Member(j)

The applicant, working as Superintending

Engineer! Civil) has filed this application challenging

^ senioritylist of Executive Engineer! Civil) issued by
the Respondents by Memo, dated 4.8.89. He has prayed
for the grant of the reliefs that in the said senioritylist

of 4.8.89, the seniority of the applicant shall be reckoned,

with effect fr on 28.11.69 and has also prayed for various

dates of promotion to the post of EE( C) and SE(C) to CE( C)

in CE3-*a' on the basis of s eni ori ty w. e. f. 28.11.69

in the grade of EE(C).

2. On notice, the respondents contested this

application and the applicant has also filed the rejoiryier,

.i/henthe case was taken up, Shri G.K. Aggarwal,counsel for

applicant press^ 1±jat the respondents have issued the
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fresh seni ori ty-lis t and the application with respec-t to

this has beccme infructuous. Shri B. Lall,counsel for

resppra^ents appsars and stated that he has no objection

if the applicant withdra^^ this application and he

challenges if so advised the fresh seniority-list according

to law.

The present application is therefore disposed

of as withdrawn as sadd above with no order as to costs.
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